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[®T. ®. CE-RO BPL/30010/69/2023-24/3D3]
a9 S, Aas

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 15th January, 2025

S.0. 267(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.0.No. 557(E) Dated: 06/02/2024 , published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/two lane with paved shoulder/four laning etc.,), Maintenance,
management and operation of NH56 in the stretch of land from Km. 0+000 To 27+500 Km. to (Jobat-Ambua-Gujrat
Border Road) in the district of ALIRAJPUR in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Patrika” and “Vinay Ujala” both
dated 02 March 2024 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH56 in the stretch
of land from Km. 0+000 To 27+500 Km. to (Jobat-Ambua-Gujrat Border Road) in the district of ALIRAJPUR in the

state of MADHYA PRADESH.
|State: MADHYA PRADESH ||District: ALIRAJPUR |
SI. No. [|Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

Lt | 2 L s L 4 5 | 6 |

|Taluk: Jobat |

|Vi||age: Kaluwat |

1 1 Government Nala 0.067(|Nala
1

2 10 Private Irrigated 0.141(|Amansih Father
Nansingh
10

3 1014 Private Irrigated 0.019||Sardar Father
Amansih
1014

4 1015 Private Irrigated 0.046||Sardar Father
Amansih
1015

5 1016 Private Irrigated 0.009(|Gendali Father Apsing
1016

6 1017 Government Grassland 0.016||Grassland
1017

7 1021 Government Grassland 0.169||Grassland
1021

8 1023 Private Irrigated 0.002|[Bhuvansih Father
Kendu Abla Father
Bhurla
1023/1

9 1023 Private Irrigated 0.004||Bhurka Father Gopal
1023/2

10 1024/1 Private Irrigated 0.03{|Mangu Father Ditiya
1024/1

11 1024/2 Private Irrigated 0.035||Bhuvansih Father
Kendu
1024/2

12 1025 Private Irrigated 0.116||Secda Father Apsing
1025

13 1026 Government Nala 0.075||Nala
1026




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

25

14

1040

Private

Irrigated

0.001

Sekda Father Aapsing
1040

15

116

Private

Irrigated

0.017

Ugra, Thawariya
Father Bhurla
116

16

117

Private

Irrigated

0.049

Nagarsih Father
Sekadia
117

17

118

Private

Irrigated

0.058

Kamlesh Dilip
Thansingh Savita
Father Ramesh, Sewri
Widow Ramesh,
Kishan Father
Dhansingh

118

18

119

Government

Nala

0.008

Nala
119

19

12

Private

Irrigated

0.157

Surpal, Sundriya
Father Bhangadiya
Velki Widow
Bhangadiya

12

20

13

Private

irrigated

0.005

Bhavsih Dhanna
Father Pemla, Anil
Dinesh Minor, Arvind
Minor Father Bhuna
Guardian Ramatu
Widow Bhuna

13

21

30

Government

Grassland

0.02

Grassland
30

22

31

Government

Nala

0.002

Nala
31

23

Private

Irrigated

0.162

Bhayu Lakshmi Divya
Father Budhu, Rekha
Widow Budhu, Kali
Father Keharia,
Haraliya Father
Nathu, Indersih
Mukesh Father Jhetra,
Lalbai Widow Jhetra
6

24

707

Private

Irrigated

0.004

Budhi Widow
Bhikaliya, Karan
Rohit Minor Father
Thawaria Guardian
Mother Nahju Nahju
Widow Thawariya
707

25

708

Government

Road

0.026

Road
708

26

709

Government

School

0.022

School
709

27

710/1

Private

Irrigated

0.033

Indarsih Luriya
Magan Father
Bhavsih, Rataniya
Father Pattu Ida
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Father Bhurla, Nahaju
Vidhva Bhurla
710/1

28

710/2

Private

Irrigated

0.048

Kuwarsih Father
Mansih
710/2

29

711

Private

Irrigated

0.053

Vesta Jadla Rajali
Father Jogadiya
Ramkha Widow
Jogadia

711

30

736

Government

Nala

0.014

Nala
736

31

738

Private

Irrigated

0.002

Indersih Father
Jagaria Chamaru
Father Kanu
738

32

739

Private

Irrigated

0.084

Bhurla, Dallu, Nurla,
Galu Ganpat Father
Habu

739

33

740

Government

Aabaadi

0.068

Aabaadi
740

34

741

Government

Grassland

0.002

Grassland
741

35

743

Government

Road

0.006

Road
743

36

745/3

Private

Irrigated

0.01

Ratu Father Chamsih
745/3

37

746

Private

Irrigated

0.048

Bhurla Dallu Nurla
Galu Ganpat Father
Habu

746

38

747

Government

Grassland

0.027

Grassland
747

39

748

Government

Nala

0.032

Nala
748

40

749

Government

Grassland

0.034

Grassland
749

41

78

Private

Irrigated

0.053

Kamlesh Dilip
Thansih Savita Father
Ramesh, Sewri
Widow Ramesh,
Kishan Father
Dhansih

78

42

79

Private

Irrigated

0.015

Kamlesh Dilip
Thansingh Savita
Father Ramesh, Sewri
Widow Ramesh,
Kishan Father
Dhansingh

79

43

80

Private

Irrigated

0.012

Kamlesh Dilip
Thansingh Savita
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Father Ramesh, Sewri
Widow Ramesh,
Kishan Father
Dhansingh

80

44

82

Private

Irrigated

0.099

Kamlesh Dilip
Thansingh Savita
Father Ramesh, Sewri
Widow Ramesh,
Kishan Father
Dhansingh

82

45

83

Government

Grassland

0.007

Grassland
83

46

834

Government

Nala

0.023

Nala
834

47

84

Government

Grassland

0.014

Grassland
84

48

841/1

Private

Irrigated

0.001

Dilip Sunil Rahul
Minor Father Magan
Guardian Kanbai
Kanbai Widow Magan
841/1

49

841/3

Private

Irrigated

0.025

Govind Minor Son
Chhagan Guardian
Ruma Ruma Widow
Chhagan

841/3

50

843

Government

Road

0.004

Road
843

51

844

Private

Irrigated

0.005

Jhetra Father Naharsih
844/4

52

85

Government

Nala

0.004

Nala
85

53

866

Private

Irrigated

0.069

Dalla Galsi Bhalu
Father Suratiya, Jhabli
Widow Suratiya

866

54

867

Private

Irrigated

0.005

Kesharsih Ida Kma
Dhudli Father Dlla
Amansih Father Ansih
867

55

868

Private

Irrigated

0.187

Kalsing Father Ansing
868

56

87

Private

Irrigated

0.032

Bhayu Lakshmi Divya
Father Budhu, Rekha
Widow Budhu, Kali
Father Keharia,
Haraliya Father
Nathu, Indersih
Mukesh Father Jhetra,
Lalbai Widow Jhetra
87

57

870

Private

Irrigated

0.32

Budha Nanakiya
Kamal Father
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Gulabsih
370

58

872

Government

Aabaadi

0.078

Aabaadi
872

59

873

Private

Irrigated

0.034

Jamsih Ramsih
Gyansih Father
Navaliya

873

60

874

Private

Irrigated

0.337

Jamsih Ramsi
Gyansih Father
Navaliya

874

61

875

Government

Shmashan

0.078

Shamshan
875

62

876

Government

Grassland

0.179

Grassland
876

63

88

Government

Road

0.008

Road
88

64

Private

Irrigated

0.12

Bhayu Lakshmi Divya
Father Budhu, Rekha
Widow Budhu, Kali
Father Keharia,
Haraliya Father

Nathu, Indersih
Mukesh Father Jhetra,
Lalbai Widow Jhetra
9

65

91

Private

Irrigated

0.044

Bhayu Lakshmi Divya
Father Budhu, Rekha
Widow Budhu, Kali
Father Keharia,
Haraliya Father
Nathu, Indersih
Mukesh Father Jhetra,
Lalbai Widow Jhetra
91

|Vi||age: Temachi

66

1000/1

Private

Irrigated

0.008

Limsih Father
Gumansih
1000/1

67

1000/2

Private

Irrigated

0.006

Idia Father
Amansingh
1000/2

68

1001

Government

Grassland

0.015

Grassland
1001

69

1003

Government

Road

0.009

Road
1003

70

1005

Government

Grassland

0.035

Grassland
1005

71

1015

Private

Irrigated

0.032

Gumansih Juwansih
Bhuwansih Father
Nahla, Rahbai Widow
Nahla

1015
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72

1016

Private

irrigated

0.004

Naharsih Father
Nanaka
1016

73

1017

Government

Grassland

0.023

Grassland
1017

74

1038

Government

Grassland

0.043

Grassland
1038

75

1065

Government

Grassland

0.012

Grassland
1065

76

1066

Private

Irrigated

0.018

Bhadu Father
Premsih, Thakur
Suresh Nanaka Pooja
Father Joharsih Janbai
Widow Joharsih

1066

7

1068

Private

irrigated

0.001

Kishansih Father
Ratansih
1068/1

78

1068

Private

irrigated

0.026

Kishansih Father
Ratansih
1068/2

79

1069

Private

Irrigated

0.038

Antarsih Father
Motesih
1069

80

1078

Private

Irrigated

0.043

Kunwarsih Father
Bhadu, Juwansih
Father Premsih
1078

81

1080

Government

Grassland

0.059

Grassland
1080

82

1081

Private

Irrigated

0.083

Navalsih Father
Juwansih
1081

83

1178

Government

Grassland

0.01

Grassland
1178

84

1179

Private

irrigated

0.008

Chhagan Sardar
Kishansih Father
Gamir

1179

85

1180

Private

Irrigated

0.009

Ida, Dasham, Rumal
Father Roopsih
Dhundhari Widow
Roopsih, Vikash
Minor, Vinit Minor,
Vishal Minor Father
Sunil Patron Sudh,
Sudh Widow Sunil
1180

86

1181

Private

Irrigated

0.056

Bapusih Father Ida
1181

87

1182

Private

Irrigated

0.023

Antarsih Father
Motesih
1182
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88

1204/2

Private

Irrigated

0.004

Ukarsih Shankarbai
Father Methu
1204/2

89

1204/3

Private

Irrigated

0.012

Narsih Jhetaria
Ramesh Vikram
Father Amarsih,
Sharmila Tibli Relam
Shahbai Father
Amarsih Soni Widow
Amarsih

1204/3

90

1205

Private

Irrigated

0.004

Antarsih Father
Motesih
1205

91

25

Government

Road

0.001

Road
25

92

33

Private

Irrigated

0.001

Kailash Father
Rataniya Sakri Widow
Rataniya

33

93

35/1

Private

Irrigated

0.004

Madan Father Bholiya
35/1

94

35/2

Private

Irrigated

0.003

Magan Father Bholiya
35/2

95

35/3

Private

Irrigated

0.004

Rakesh Father
Bholiya Gajribai
Widow Bholiya
35/3

96

35/4

Private

Irrigated

0.005

Radhu Father Bholiya
35/4

97

35/5

Private

Irrigated

0.009

Kuwarsih Father
Bholiya Sushila
Father Bholiya
35/5

98

36

Private

Irrigated

0.062

Antarsih Ganpat
Rugnath Father
Keramsig Malki
Widow Keramsig
36

99

37

Private

Irrigated

0.031

Bathu Father Dhanna
37

100

769

Private

Irrigated

0.067

Duna Bharatsih
Kishansih Father Avla
769

101

770

Government

Road

0.007

Road
770

102

771/1

Private

Irrigated

0.048

Kelash Raju Minor
Father Hariya Patron
Bhangdi, Bhangadi
Widow Hariya, Ansih
Vesta Father Jamsih
771/1

103

771/2

Private

Irrigated

0.03

Dhawaniya Father
Jamsih
771/2
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104

771/3

Private

Irrigated

0.034

Navalsih Ratansih
Pintu Ramkha Father
Bhurla, Ditli Widow
Bhurla

771/3

105

771/4

Private

Irrigated

0.012

Kelash Raju Minor
Father Hariya Patron
Bhangdi, Bhangadi
Widow Hariya, Ansih
Vesta Father Jamsih
771/4

106

773

Government

River

0.09

River
773

107

774

Government

Grassland

0.08

Grassland
774

108

775

Private

Irrigated

0.261

Bhagdiya
BhuruRamesh Sarpa
Gyansih Father
Gamir, Thawali
Widow Gamir

775

109

776

Private

Irrigated

0.01

Bhagdiya Bhuru
Ramesh Sarpa
Gyansih Father
Gamir, Thawali
Widow Gamir
776

110

777

Private

Irrigated

0.02

Gumansih Juwansih
Bhuwansih Father
Nahla, Rahbai Widow
Nahla

777

111

781

Private

Irrigated

0.015

Bhagdiya Bhuru
Ramesh Sarpa
Gyansih Father
Gamir, Thawali
Widow Gamir
781

112

782

Government

Grassland

0.062

Grassland
782

113

783

Government

Barren Land

0.009

Barren land
783

114

784

Government

Grassland

0.014

Grassland
784

115

793

Private

Irrigated

0.025

Navalsih Father
Nansih
793

116

794

Private

Irrigated

0.077

Bhagda Jojma Kamku
Ganpat Father Ratniya
Lalkhabai Widow
Ratniya Amarsih
Father Bhuvan

794

117

795/1

Private

Irrigated

0.002

Vikramsih Umesh
Virendra Minor Father
Dugarsih Guardian
Anarbai Anarbai Wife
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Dugarsih
795/1

118

803

Private

Irrigated

0.038

Tersih Indersih Father
Bhuru
803

119

805/1

Private

Irrigated

0.01

Juwansih Father
Nansih
805/1

120

805/2

Private

Irrigated

0.009

Vikramsih Umesh
Virendra Minor Father
Dugarsih Guardian
Anarbai Anarbai Wife
Dugarsih

805/2

121

806/1

Private

Irrigated

0.003

Khajurbai Wife
Bhikansih
806/1

122

806/2

Private

Irrigated

0.001

Narsih Juwansih
Father Dhansih,
Bherusih Vikram
Vesti Father Gulsih
806/2

123

808

Private

Irrigated

0.004

Narsih Juwansih
Father Dhansih,
Bherusih Vikram
Vesti Father Gulsih
808

124

809

Government

Road

0.003

Road
809

125

818

Private

Irrigated

0.016

Narsih Juwansih
Father Dhansih,
Bherusih Vikram
Vesti Father Gulsih
818

126

820

Private

irrigated

0.087

Bhursih Father Nansih
820

127

822

Private

Irrigated

0.054

Bhursih Father Nansih
822

128

832

Government

Nala

0.025

Nala
832

129

858

Private

Irrigated

0.114

Jogadiya Father
Avadha
858

130

859

Private

Irrigated

0.074

Jogadiya Father
Avadha
859

131

860

Private

Irrigated

0.139

Hirli Widow Puna,
Kaniya Sanjay Father
Mukamsih Pankaj
Relam Father
Mukamsih Kamala
Widow Mukamsih
860

132

862

Government

Nala

0.015

Nala
862
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133 864 Private Irrigated 0.051||Kandliya Dalu Dasam
Bhina Jhuma Shahbai
Father Bathu, Hajri
Widow Bathu

864

134 865 Private Irrigated 0.063|[Raju Ramsih Bhuribai
Father Kalsih Rambai
Widow Kalsih

865

135 866 Government Grassland 0.038||Grassland
866

136 867 Private Irrigated 0.001||Ansiya Father Mahala
867

137 868 Private Irrigated 0.064(|Malkibai Daughter
Keramsih
868

138 869 Private Irrigated 0.016(|Chhagan Father Balu
869

139 870/2/2 Private Irrigated 0.049(|Ajaysih Rakesh
Mangal Father
Ugarsih, Hirlibai
Widow Ugarsih
870/2/2

140 890 Private Irrigated 0.077(|Raju Ramsih Bhuribai
Father Kalsih Rambai
Widow Kalsih

890

141 891 Private Irrigated 0.07(|Sekadia Somala
Janbai Father
Kehariya

891

142 893 Government Grassland 0.072||Grassland
893

143 894 Private Irrigated 0.019||Sekadia Somala
Janbai Father
Kehariya

894

144 934 Private Irrigated 0.015||Sekadia Somala
Janbai Father
Kehariya

934

145 935 Private Irrigated 0.046||Mehboob Father Ida
935

146 960 Private Irrigated 0.018||Anki Widow Ansig,
Suresh Father Jhetu
960

147 962 Private Irrigated 0.005||Ratansih Father
Mansih
962

148 964 Government Road 0.007||Road
964

149 971/1 Private Irrigated 0.033||Habu Father Ansih
971/1

150 971/2 Private Irrigated 0.008||Manager Tribal
Service Cooperative
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Limited Jhabua
Branch Borjhad Caste
SC Service

971/2

151

972

Private

Irrigated

0.035

Jogadiya Father
Mangalia
972

152

973

Private

Irrigated

0.045

Navalsih Father
Nansih
973

Village: C

hhota ltara

153

283

Private

Irrigated

0.01

Ajay Singh Father
Nahala
283

154

284

Private

Irrigated

0.275

Dayabai Wife Kana
284

155

285

Private

Irrigated

0.356

Dayabai Wife Kana
285

156

286

Government

Nala

0.04

Nala
286

157

294

Private

Irrigated

0.001

Ajaysih Father Nahla
294

158

296

Private

Irrigated

0.001

Dayabai Wife Kana
296

159

297

Private

Irrigated

0.001

Pratap Father Ganpat
297

160

298

Private

Irrigated

0.003

Madhu Father Ramsih
298

161

312

Government

Grassland

0.001

Grassland
312

162

407

Private

Irrigated

0.027

Sanjay Ritesh
Shailendra Arjun
Lalita Father Ramsih,
Sumli Wife Ramsih,
Jhamku Wellbai
Father Mangu

407

163

409

Private

Irrigated

0.009

Durbai Wife Heeru
409

164

410/2/1

Private

Irrigated

0.02

Bhimsih Juwansih
Jaganiya Sardar
Father Gulsih
410/2/1

165

449

Private

Irrigated

0.023

Sanjay Ritesh
Shailendra Arjun
Lalita Father Ramsih,
Sumli Wife Ramsih,
Jhamku Wellbai
Father Mangu

449

166

450

Private

Residence

0.028

Madhusih Father
Bhimsih
450

167

451

Government

Yallow Soil
Mine

0.025

Yallow soil mine
451
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168

453/1

Private

Irrigated

0.033

Durbai Wife Heeru
453/1

169

455

Private

Irrigated

0.083

Dalsih Father Bhiliya,
Kailash Raju Sunil
Father Ramesh,
Sundari Father
Ramesh, Shayda
Widow Ramesh

455

170

456

Private

Irrigated

0.028

Dalsih Father Bhiliya,
Kailash Raju Sunil
Father Ramesh,
Sundari Father
Ramesh, Shayda
Widow Ramesh

456

171

463

Private

Irrigated

0.006

Meerabai Father
Rataniya
463

172

464/1

Private

Irrigated

0.01

Remsing Father Kalia
464/1

173

464/2

Private

Irrigated

0.004

Premsing Father Kalia
464/2/1

174

465

Government

Govt. Building

0.001

Govt. Building
465

175

466

Government

Road

0.001

Way
466

176

467

Government

Road

0.011

Way
467

177

468

Private

Irrigated

0.001

Antarsingh, Sahra
Father Gameersih
468

178

492

Government

Road

0.005

Way
492

179

493

Private

Irrigated

0.164

Indersih Sundersih
Father Sekadia Velki
Widow Sekadia

493

180

495

Private

Irrigated

0.126

Raju Father Vesta
495/1/1

181

495

Private

Irrigated

0.01

Leela Wife Bheru
495/1/2

182

495

Private

Irrigated

0.007

Leela Wife Mohhabat
495/2

183

497/1

Private

Irrigated

0.065

Mohan Mukam Sunil
Resham Bhuri Nuri
Meshari Rekha Father
Ramsih

497/1/1

184

497/1

Private

Irrigated

0.012

Keshri Husband
Mohan (Awasiya)
497/1/2

185

497/2

Private

Irrigated

0.098

Lakhamsih Father
Khumsih
497/2
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186

498

Private

irrigated

0.062

Raju Father Vesta
498

187

503

Private

Irrigated

0.056

Kuvarsingh Father
Thansingh
503

188

658

Private

Irrigated

0.183

Jadbai Wife Dhansih
& (Government Nala)
658

189

659

Private

Irrigated

0.142

Dayabai Wife Kana
659

190

660

Private

Irrigated

0.084

Pratap Singh Father
Mehtab Singh
(Awasiya)

660

191

661

Private

Irrigated

0.111

Thanash Father
Bhuwansih
661

192

662

Government

Nala

0.016

Drain
662

193

663

Private

Irrigated

0.121

Juwansih Ramesh
Dinesh Heeraben Surli
Keshari Duebai Hatri
Father Walsih, Latta
Hana Father Kalu and
Sangeeta Widow Kalu
663

194

664

Private

Irrigated

0.117

Bhikiya Father Bhurla
664

195

668

Private

Irrigated

0.003

Kalsingh, Bhalsingh,
Radhensih, Ratansih
Father Lunja Sonibai
Widow Lunja

668

196

674

Government

Grassland

0.094

Grassland
674

197

675

Private

Irrigated

0.036

Dayabai Wife Kana
675

198

676

Private

Irrigated

0.067

Ajaysingh Father
Nahla
676

199

677

Government

Nala

0.011

Drain
677

200

688

Private

Irrigated

0.131

Dayabai Wife Kana
688

201

690

Private

Irrigated

0.018

Kesharsih Father
Dholiya
690

202

694/1/1

Private

Irrigated

0.379

Kesharsih Father
Dholiya
694/1/1

203

694/1/2

Private

Irrigated

0.013

Gajendra Singh Father
Juwansingh

(Awasiya)

694/1/2
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204 694/2 Private Residential 0.01(|Bhimsih Father Gulsih
694/2

205 694/3 Private Residential 0.01)|Karansih Father
Fatesih
694/3

206 696 Private Irrigated 0.004|[Mehersih Versih

Bhimsih Ransih
Father Dallu, Pyarbai
Widow Dallu and
Surbai Janu Edi Noori
Father Dallu,
Bhikansih Father
Ditla, Doorbai Widow
Chandarsih

696

207 697 Private Irrigated 0.154{|Mehersih Versih
Bhimsih Ransih
Father Dallu, Pyarbai
Widow Dallu and
Surbai Janu Edi Noori
Father Dallu,
Bhikansih Father
Ditla, Doorbai Widow
Chandarsih

697

208 703 Private Irrigated 0.117|[Mehersih Versih
Bhimsih Ransih
Father Dallu, Pyarbai
Widow Dallu and
Surbai Janu Edi Noori
Father Dallu,
Bhikansih Father
Ditla, Doorbai Widow

Chandarsih
703

209 704/1 Private Irrigated 0.128||Keramsingh Father
Kemta
704/1

210 704/2 Private Irrigated 0.155||Hemla Father Kemta,
Gomati Vidhva Jagoo
704/2

211 705 Private Irrigated 0.208||Daya Bai Wife Kana
705

212 706 Private Irrigated 0.154||Ajay Singh Father
Nahala
706

213 734 Government Nala 0.091(|Nala
734

|Vi||age: Bada Itara |

214 759 Private Irrigated 0.024||[Magan Chhagan
Amarsih Father Vesta
759

215 760 Private Irrigated 0.016||Magan Chhagan
Amarsih Father Vesta
760

216 761/1 Private Irrigted 0.036||Indersih Father Raisih

761/1
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217

763

Private

Irrigated

0.001

Jagarsih Father
Magatya
763

218

764

Private

Irrigated

0.001

Shankar Keshu Bhiku
Vesta Father Durla,
Bhurla Sursih Father
Sekadia

764

219

771

Private

Irrigated

0.01

Phoolsih Father
Bhadu
771

220

772

Government

Road

0.05

Way
772

Totall| 10.66

[F. No. CE-RO BPL/30010/69/2023-24/3D3]
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